335 Matters Urder

(vii) NEED FOR LEGISLATION TO PROVIDE

REMUNERATIVE PRICE FOR SUGARCANE TO

FARMERS AND SUPPLY OF SUGAR TO THEM
AT REASONABLE RATES.
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RESOLUTION RE: FOURTH REPORT
OF THE RAILWAY CONVENTION
COMMITTEE, DEMANDS FOR
GRANTS (RAILWAYS), 1982-83 AND
SUPPLEMENTARY DEMANDS FOR
GRANTS (RAILWAYS), 1981-82—
Contd.

MR. DEPUTY SPEAKER: The House
will now take up further discussion
and voting on the Demands for Grants
in respect of the Budget (Railways) for
1982-83 and also Supplementary De-
mands for Grants in respect of the
Budget (Railways) for 1981-82. Shri
R. L. P. Verma has already taken ten
minutes, He may conclude in another
one or two minutes.



